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However, the Government of India is supplementing the 
e f fo r ts  of the  S ta te  G o v e rn m e n ts  in c o n t ro l l in g /  
e ra d ic a t in g  som e  of the im p o r ta n t  d is e a s e s  like 
r in d e rp e s t  foo t and mouth  d isease ,  tu b e rc u lo s is ,  
brucellosis, canine rabies and pullorum disease under 
the Centra l ly  Sponsored Scheme, namely, National 
Project on Rinderpest Eradication and Assistance to 
States on Control .of Animal Diseases.

STATEMENT

Mortality .due to some of the important livestock 
disease

S. Name of the _5 oun^ry Karnataka
No. Disease 1992 1995 1992 1995

1. R inderpest 1 1 4
2. Foot & Mouth 117

disease (Bovine
& Other Species)

3 Heamorrhagic 
Septicemia (H S.)

4 Black Quarter 960
5 Sheep & Goat Pox 1458

40
476

1851 5427

1894
228

Nil
Nil

566

422
8

1

52

407

258
28

Promotion of Agriculture Sector

1551 SHRI BANWARI LAL PUROHIT : Will the 
Minister of AGRICULTURE be pleased to state :

(a) w h e th e r  F e d e ra t io n  of India C h a m b e r  of 
Commerce and Industry has urged the Government to 
in it ia te  multi form com p re h en s ive  s tra tegy  fo r  the 
promotion of agriculture sector,

(b) if so, the details of the study papers prepared 
and sent by the FICCI to the Government, and

(c) the reaction of the Government on the views 
expressed by the FICCI9

THE MINISTER OF AGRICULTURE (EXCLUDING 
THE DEPARTMENT OF ANIMAL HUSBANDRY AND 
DAIRYING) (SHRI CHATURANAN MISHRA) (a) to (c) 
No comunication has been received from Federation of 
Indian Chambers of Commerce and Industry urging the 
Government to initiate multi-form comprehensive strategy 
for the promotion of agriculture sector.

Trains for Kanyakumari and Howrah

1552 SHRI SOUMYA RANJAN . Will the Minister 
of RAILWAYS be pleased to state

(a) whether the requst of Orissa Government for 
introduction ot new trains for Kanyakumari and Howhra 
from Bhubaneswar is lying pending with the Government 
since long;

(b) if so, the reasons therefor; and

(c) the time by which the new trains are likely to be 
introduced on the said route?

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) and (b). The 
proposals for new train to Kanyakumari from Howrah 
and Bhubaneswar were exemined but not found feasible 
due to operational and resource constraints.

(c) Does not arise

Plantation Programmes

1553 DR K U R A P A S IN D H U  BHO I : W il l  the 
Minister of ENVIRONMENT AND FORESTS be pleased 
to state :

(a) whether the Government have a proposal to 
expand plantation L rgrammes through different forestry 
projects during the c ^ re n t  financial years, and

(b) if sc> the programme drawn and the total hectares 
of land p r^pok& d  to be b rough t under p la n ta t io n  
programmes du ing the current financial year. State- 
w ise9

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AND FORESTS (CAP JAI NARAYAN 
PRASAD NISHAD) : (a) and (b). Targets of 1.13 million 
hectares of p lantations on public  lands and 111.36 
crores of seedling distribution for planting on private 
lands have been fixed during 1996-97 On the basis of 
information furnished by the State Governments so far 
the ach ievem ents  during 1995-96 have been 0.81 
million hectares of afforestation on public lands and 
86 57 crores of seedling d is t r ib u t io n  A ffo res ta t ion / 
plantation programme are to be carried out during the 
current financial year under various schemes of Central 
Ministries/State Governments The State/Union T^rritroy- 
w ise  ta rge ts  in respec t of a f fo re s ta t io n  and tree  
plantation for 1996-97 are enclosed as statement.

STATEMENT

Targets for afforestation'tree planting activities under  
20-pomt programme during 1996-97

\ Area in hectares
 ̂ Seedling in lakhs

Final Targets for 1996-97

S
No

Name of State/UT Seedling 
Distribution 
(For Planta
tion on pri
vate Lands)

Area
(Public
Lands

including
Forest
Lands)

1 ' 2 3 4

1 Andhra Pradesh 1 100 00 50000.00

2 Arunachal Pradesh 6 00 9500.00

3 Assam 25 00 27500.00

4 Bihar 500 00 40000 00

5. Goa 30 00 1800.00
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1 2 3 4

6. Gujarat 1908.00 65597 00

7 Haryana 200 00 32000 00

8 Himachal Pradesh 20.00 28000.00

9 Jammu & Kashmir 60 00 24000 00

10 Karnataka 400,00 65000.00

1 1 . Kerala 180.00 1 9000.00
12. Madhya Pradesh 450,00 150000.00

13. Maharashtra 1 150 00 126000.00
14 Manipur 25.00 12000.00
15 Meghalaya 40.00 18000.00

16 Mizoram 22.00 1 9800 00

17 Nagaland 60.00 8000 00
18 Orissa 300.00 79000 00

1 9 Punjab 52 00 20000 00

20 Rajasthan 380 00 76550.00
21 Sikkim 22.00 1 1000.00
22 Tamil Nadu 1 100.00 85000 00
23 Tripura 23 00 10000.00
24 Uttar Pradesh 2200.00 1 10000 00

25 West Bengal 825.00 44000 00
26 A & N Islands 5 00 3300 00
27. Chandigarh 0.10 500 00
28 D & N Ha veil 16.00 1000.00
29. Daman & Diu 2.00 100.00
30 Delhi 25 00 1000 00
31 Lakshadweep 5 00 72 00
32 Pondicherry 5.00 78.00

Total 1 1 1 3 6 1 0 1137797 00

Bodoland Statehood

1554 SHRI MANIKRAO HODLYA GAVIT Will the 
Minister of HOME AFFAIRS be pleased to state

('a» whether the Bodoland S tatehood Movement 
Councils  Chief has urged the Central and the State 
Governments to initiate fresh dialogue on a full-fleged 
for the aboriginal Bodos and

(b) if so. the reaction of Central Government thereto9

THE MINISTER OF STATE IN THE MINISTRY OF 
HOME AFFFAIRS (SHRI MOHD MAQBOOL DAR; ia,  
In a telegram, the Chairman Bodoland State Movement 
Council has urged the Prime Minister to arrange a tre^h 
po l it ica l d ia logue  on the whole Bodo land  question 
involving all the struggling Bodo Groups for evolving a 
las t ing  p o l i t ic a l  so lu t io n  A c c o rd in g  to the  S tate 
G ove rnm en t of Assam no such deman has been 
received by it

(b) The Bodo Accord has been sioned with a view 
to providing autonomy to the Bodos for their soc io 

economic, educational, ethnic and cultural advancement 
The implementation of the Accord needs to be watched.

Cogentrix Project

1 555. SHRI JAG MOHAN Will the Minister of 
ENVIRONMENT AND FORESTS be pleased to state

(a) whether the Government have environmentally 
c le a re d  C o g e n t r ix  p ro je c t  in has te  and w ith o u t  
concurrence of the Environmental committee concerned;

(b) if so. the facts thereof and the reasons therefor;
a nd

(c) whether the Government propose to reconsider 
the case in view of the serious implications involved 
the re in7

THE MINISTER OF STATE OF THE MINISTRY OF 
ENVIRONMENT AN DFORESTS (CAPT JAI NARAYAN 
PRASAD NISHAD) (a) and (b) The environmental 
issues associated with the proposed 1000 MW thermal 
power pro ject were duly cons idered  by the Expert 
Committee for Thermal Power Projects constituted by 
the Ministry as per the procedure laid down under the 
E n v iro n m e n ta l  Im pact A s s e s s m e n t  N o t i f ica t io n  of 
January. 1994 (as amanded in May. 1994). The project 
was accorded environmental clearance based on the 
recommendation of the committee and was not cleared 
in haste

(ci The environmental implications of the project 
were cearefu lly  examined prior to its environmenta l 
clearace Stringent environmental mitigative measures 
have been stipulated for their implementation by the 
project authorit ies

Late Running of North East Express

1556 SHRI HARIN PATHAK* Will the Minister of 
RAILWAYS be pleased to state

fa > whether the North East Express between New 
Delhi and Guwahati always runs very late

fb) if so the reasons therefor and

(C) the action proposed to be taken in the matter9

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) and (b) No 
Sir However the punctuality of 5621/5622 North East 
Express has not been satisfatory due to various reasons 
such  as A la rm -c h a m -p u l lm g ,  m isc re a n t  a c t iv i t ie s  
accidents, bands/agitations Loco Failures Singnal and 
Traffic failures grid failures etc

(c) All efforts including intensive chasing and daily 
monitoring at different levels including holding of daily 
p u n c tu a l i t y  m e e t in g s  bo th  9t D iv is io n a l  and 
H eadqua r te rs  leve ls  and Foo t-P la te  Inspec t ion  by 
Senior Officers of different Departments are undertaken 
re g u la r ly  In a d d i t io n ,  p u n c tu a l i t y  d r iv e s  bo th  at 
Inspectorial and Officers' levels are also launched and 
lacunae in the system whenever detacted are dealt 
with


